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. 1274] 7% faeeht, garam, 94 19, 2025/%TR[A 28, 1946
No. 1274] NEW DELHI, WEDNESDAY, MARCH 19, 2025/PHALGUNA 28, 1946
s TREgT S TSR JATd

75 feeett, 19 /T4, 2025

F.3T. 1290(3T).— Fra T TLHTL, T TSN ATAHTH 1956 (1956 7T 48) (ST THH THH TAT
IF ATETHIT FgT TAT &) il 91T 3F =l IT-eITT (1) FIET V& RRAT T TN FXd g0, Tg THTHTT gl ST
% TATq % ST TS F Fed T H Greenfield Highway & f6.#t. 94.052 & #.#T1.111.162
(-, T-SRTa R, e ¥e-Feeh,) T & q-@Ue & AT (FATETH0/U5E et Higd 2-A/4-eI T aa1T
AR, SATLEA, TEveT ST TATAT o6 AT TATST & (0 ag G Tuferd g fSreenr |@fer avie €= Tqg=
H fogT TA7 ¢, T I T ST FIA o AT A9 T AT FLAT g |

Fre AT =Af<h, ST 3% 9 # Baas g, S A= a| &t amr 37 6t IT-am7 (1) F eI qarh
SIS o o0 UHT IH o ITANT 92 TSI H TH ATEEAT & TR Sl A & ShHE & & FiaL v
AT T T TR |

THT T AT TeTT TTTERT, AT TgeAaTE-ail ATGaTE &l [olrad &9 H TEIT il SITUT 3
ITH I ATT ATARAT 3T ST 3fiT Feqw wrfarerT<y, safxrshdl 1 AT &9 § 77 fefy faferes aoraw

1859 GI1/2025 @)
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BT A ST T SAAHL 7 31T UHT Il it GAaTe 6 TAT JAT UHT 3T = F7 6 T, A= w2
o, o Ferm wiferenmT sraeseh A, Q9T ET0 AT a6 STa Al &l I T FRiT T FATATT FHT T

I At T AT 3T T IT-ATT (2) F AT weAw Uty g AT #wrs oft swaer
g g |
TH STTEEAAT o ST AT ATAT I 6 TG AT A= AT TEH TR 6 Ih FIATAT H ITASE
& ST 3T [RaaE SARRAT T HLreAT foham ST aaat 3 |

ALIAT

IEET T5T & Feah ol § Greenfield Highway # .91, 94.052 & .51.111.162 (Tz-

AR, IS, R ¥e-ae,) & oI ofsiq T ST aTelt §3=T Ted Srerar S3=T digd i &

fera feawor
TS FT AT ST ot %1 AT Foeh
EALED ER MRS A T &R || FR At aFfa | G F7 aasa S T &
e (FTT 5HTE) GRERN)
1 2 3 4 5 6
AT T ATH: AT
UEEIKIGHCETICES
1 297 BE(l 7T 3 0.03 (T ) 0.0121408
2 298 IGELl q¥a 2 0.0099999 (T=+¥) 0.0040469
3 301 BE(l 7T 2 0.0299999 (T ) 0.0121408
4 302 IGELl q¥a 2 0.1199999 (T=+Y ) 0.0485633
5 321 BE(l 7T 2 0.0400001 (T ) 0.0161878
6 338 GECARA] g0 0.02 (T=Y) 0.0080939
7 347 BEL T 2 0.035 (T=+Y) 0.0141643
8 354 IGEll EECIEA] 0.0499999 (T=X ) 0.0202347
T T ATH: SATSIeTgl
9 14 IGEll jﬁ R 0.1500001 (T=¥ ) 0.0607042
10 144 IBELl q¥a 2 0.1199999 (T=+¥ ) 0.0485633
11 145 IBELl q¥a 2 0.0600001 (T=+¥) 0.0242817
12 149 EEL avE 2 0.2799989 (T#¥ ) 0.1133144
13 149/491 IBELl q¥a 2 0.09 (T+Y) 0.0364225
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14 186/487 q¥a 2 0.3499999 (T+Y ) 0.1416431
15 188/516 q¥a 2 0.0499999 (T=+Y¥ ) 0.0202347
16 21 q¥a 2 0.3800003 (TF¥) 0.1537839
17 244 a2 0.1300001 (T=+¥) 0.0526103
18 278 q¥a 2 0.0800001 (Tu=¥) 0.0323756
19 279 q¥a 2 0.1399999 (T+Y ) 0.0566572
20 41 q¥a 2 0.1399999 (T ) 0.0566572
21 431 q7E 2 0.07 (T%T) 0.0283286
22 439 T 2 0.0800001 (T=< ) 0.0323756
23 47 T 2 0.09 (T#Y) 0.0364225
T T ATH: ATETIR

24 1043/1112 7T 3 0.0299999 (T=T ) 0.0121408
25 149/1083 q¥a 2 0.2099999 (T=+¥ ) 0.0849858
26 201 =TT 0.0400001 (T=% ) 0.0161878
27 205 T 0.02 (T#Y) 0.0080939
28 808 q¥a 2 0.0099999 (T=+¥) 0.0040469
T T ATH: gEAT

29 127 qa 3 0.02 (T+Y) 0.0080939
UEEIKIGHCES]

30 1390 T 2 0.0099999 (T=Y ) 0.0040469
31 1391 E1ED 0.0400001 (Tu=*¥) 0.0161878
e T ATH: HICHT

32 568 E1ED 0.056 (T=+T) 0.0226629
33 577 E1ED 0.02 (T=Y) 0.0080939
34 643 q¥a 2 0.093 (T=Y) 0.0376366
35 645 qa 3 0.0099999 (T=+¥) 0.0040469
36 647 qa 3 0.0099999 (T=x ) 0.0040469
37 648 e 3 0.0154 (usY) 0.0062323
38 709 E1ED 0.034 (T=Y) 0.0137596
39 921 EECIEA] 0.22 (T=Y ) 0.0890328
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40 928 IGELl E1ED 0.03 (T+Y) 0.0121408
T FT AT FrgaIl

41 1157 IGELl aa 1 0.0400001 (T=r¥) 0.0161878
42 1158 IGEl q7c 1 0.0299999 (T=X ) 0.0121408
43 1168 IGEl q7c 1 0.0099999 (T=Y ) 0.0040469
44 1169 IGELl aa 1 0.0299999 (T=+Y ) 0.0121408
45 1476 IGEl q7a 1 0.22 (TFX ) 0.0890328
46 1532 IGELl a¥a 1 0.0299999 (T=+¥) 0.0121408
47 1535 REL avT 1 0.02 (U= ) 0.0080939
48 1536 LTS i 0.0099999 (T#¥ ) 0.0040469
49 1543 IGELl a¥a 1 0.02 (T+Y) 0.0080939
50 1558 REL ERAEEA] 0.0099999 (T#¥ ) 0.0040469
51 1559 IGELl EESEEA] 0.01 (T+Y) 0.0040469
52 1561 LTS =TT 0.02 (U7 ) 0.0080939
53 1576 IEEL avT 1 0.0299999 (T#¥ ) 0.0121408
54 171 st 7z 1 0.07 (TF7) 0.0283286
55 1744 IEEL avT 1 0.02 (U7 ) 0.0080939
56 1746 IGELl qa 3 0.0099999 (T=+¥) 0.0040469
57 2549 IEEL TLET 0.0430001 (T#7 ) 0.0174019
58 2550 IEEL avT 1 0.07 (U7 0.0283286
59 2551 IGELl e 1 0.02 (T+Y) 0.0080939
60 2560 IGEl I 2 0.0800001 (T=¥ ) 0.0323756
61 2561 BEil STATET 2 0.11 (THT ) 0.0445164
62 94 IGEll q¥a 2 0.1399999 (T=X ) 0.0566572
UEEIEIERENERIREILIC

63 1007 IGELl qa 3 0.2400001 (T=+T) 0.0971267
64 1008/1110 GECARA} T AR 0.1399999 (T=X ) 0.0566572
65 1008/1168 IGEl [ERIE( 0.2999992 (T#X ) 0.1214083
66 1008/1708 IGELl [ERIEI 0.2299999 (T=X ) 0.0930797
67 1009 IGELl qa 3 0.2400001 (T=T ) 0.0971267
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68 1009/1139 a7 3 0.0499999 (T=X ) 0.0202347
69 1010 qa 3 0.1199999 (T#X ) 0.0485633
70 1011 a3 0.1199999 (T=X ) 0.0485633
71 1034 g0 0.1199999 (T#X ) 0.0485633
72 1035 qiq 2 0.34 (T=Y) 0.1375961
73 1037 ofear 0.03 (T=*T) 0.0121408
74 995 qa 3 0.2799989 (T#X ) 0.1133144
75 996 GECH 0.4500012 (T ) 0.1821125
76 997 e 3 0.3700001 (T#7 ) 0.1497369
77 998/1684 LECHK] 0.08 (T ) 0.0323756
ATTe T ATH: AT

78 285 e 3 0.09 (T=7 ) 0.0364225
79 286 T HETT 0.4599989 (T=Y ) 0.1861594
80 292 e 3 0.43 (TFT ) 0.1740186
81 307 e 3 0.3199994 (T#7 ) 0.1295022
82 313 a7 3 0.1000001 (T=<T ) 0.0404695
83 322 LFARA 0.11 (T=T ) 0.0445164
84 413/826 a7 3 0.3700001 (T=<T ) 0.1497369
85 420/857 LECHK] 0.0299999 (T ) 0.0121408
e T qTH: TTEq

86 38 ERACEA] 0.679999%4 (T=X ) 0.2751922
T HT qTH: HISIL

87 13 qia 2 0.0099999 (T=< ) 0.0040469
88 14 ofear 0.07 (T=¥) 0.0283286
89 16 a3 3 0.07 (T=¥) 0.0283286
90 169 qia 2 0.0175001 (T=<T ) 0.0070822
91 198 T ATAT 0.0099999 (T=Y ) 0.0040469
92 20 q7a 3 0.01 (T=Y) 0.0040469
93 206 a3 0.0099999 (T=Y ) 0.0040469
94 21 a3 0.0950001 (T=¥) 0.038446
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95 22 IREl 7T 3 0.0040001 (7<) 0.0016188
96 34 fsft 7T 3 0.02 (T#Y ) 0.0080939
97 35 IREl 7T 3 0.0299999 (T ) 0.0121408
08 6 RELl T 2 0.02 (THY ) 0.0080939
99 690 RELl T 2 0.1500001 (T=¥ ) 0.0607042
100 750 IREl 7T 3 0.6699993 (TFY ) 0.2711453
101 883 fsft 7T 3 0.1000001 (T=¥ ) 0.0404695
e T AT wigETaT
102 614 fsft T 2 0.0600001 (T=¥ ) 0.0242817
103 623 fasft T 2 0.03 (T ) 0.0121408
104 624 REL 7T 2 0.0600001 (T=¥ ) 0.0242817
105 629/1095 fasft 7T 2 0.02 (T ) 0.0080939
106 871 REl 7T 2 0.0099999 (T ) 0.0040469
T T ATH: Sw=ar
107 94 RS 7T 2 0.055 (TFY ) 0.0222582
T T ATH: TGHYL
108 620 RS 7T 1 0.0499999 (TFY ) 0.0202347
109 655 RELl ERAERd] 0.07 (T#7 ) 0.0283286
110 677 AT T 0.4000005 (TF¥ ) 0.1618778
111 744 RS 7T 2 0.0600001 (TF¥ ) 0.0242817
112 745 BREL 7T 2 0.0400001 (T=#¥ ) 0.0161878
113 763 fosft 7T 2 0.0099999 (T ) 0.0040469
T AN 4.980938

[#T. §. NHAI/CRRR-II/GP-Tangi/LA/3a/3A]

g T, ATeE
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2025

S.0. 1290(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 94.052 to Km. 111.162 (At-Nimpur,po-Jagatpur,Dist-Cuttack,) in the district
of Cuttack in the state of ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar-Tangi Choudwar in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the stretch of
land from Km. 94.052 to Km. 111.162 (At-Nimpur,po-Jagatpur,Dist-Cuttack,) in the district of Cuttack in the
state of ODISHA

|State: ODISHA ||District: Cuttack |
SI. No. [|Survey/Plot Number|| Type of Land Nature of Areal Area
Land (in Local Unit) (in Hectares)

L 1 | 2 | 3 L 4 | 5 | 6 |
|Ta|uk: Tangi |
Village: Chhatabar |
11 ||297 ||Private ||sarad 3 I 0.03 (Acre )| 0.0121408|
2 |[298 |[Private |[Sarad 2 I 0.0099999 (Acre )| 0.0040469|
3 301 ||Private ||sarad 2 || 0.0299999 (Acre))|| 0.0121408|
[4 1302 |[Private |[Sarad 2 I 0.1199999 (Acre )| 0.0485633]
I5 321 ||Private ||sarad 2 | 0.0400001 (Acre)| 0.0161878|
l6 ||338 |lGovernment  |[Mahara I 0.02 (Acre )| 0.0080939)|
7 ||347 ||Private ||sarad 2 [ 0.035 (Acre )| 0.0141643|
l8 ||354 ||Private ||Gharabari | 0.0499999 (Acre )| 0.0202347|
|Vi||age: Beguniadiha |
9 14 Private garad Dofasali 0.1500001 (Acre ) 0.0607042
10 144 ||Private ||sarad 2 | 0.1199999 (Acre))|| 0.0485633)|
11 ||145 ||Private ||sarad 2 || 0.0600001 (Acre)| 0.0242817|
12 ||149 ||Private ||sarad 2 || 0.2799989 (Acre))| 0.1133144]
13 |[149/491 ||Private ||sarad 2 I 0.09 (Acre )| 0.0364225|
14 |[186/487 ||Private ||sarad 2 | 0.3499999 (Acre))|| 0.1416431]|
|15 |l188/516 ||Private ||sarad 2 | 0.0499999 (Acre))|| 0.0202347|
16 |21 ||Private ||sarad 2 | 0.3800003 (Acre))|| 0.1537839)|

17 ||244 ||Private ||sarad 2 || 0.1300001 (Acre))|| 0.0526103|
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18 278 [Private [[Sarad 2 [ 0.0800001 (Acre)]| 0.0323756]
19 ||279 ||Private ||sarad 2 | 0.1399999 (Acre )| 0.0566572|
20 a1 |[Private |[Sarad 2 [ 0.1399999 (Acre )| 0.0566572
21 431 |[Private |[Sarad 2 | 0.07 (Acre )| 0.0283286)
22 1|439 ||Private ||sarad 2 || 0.0800001 (Acre))|| 0.0323756|
23 a7 |[Private |[Sarad 2 [ 0.09 (Acre )| 0.0364225)]
|Village: Madhapur |
24 |[1043/1112 ||Private ||sarad 3 | 0.0299999 (Acre))|| 0.0121408|
25 |[149/1083 |[Private |[Sarad 2 [ 0.2099999 (Acre)]| 0.0849858)
26 ||201 ||Government  ||Gochara || 0.0400001 (Acre))|| 0.0161878|
|27 ||205 ||Government  ||Smasana I 0.02 (Acre )| 0.0080939)
28 /808 |[Private |[Sarad 2 [ 0.0099999 (Acre )| 0.0040469)]
|Vi||age: Haruota |
29 ||127 ||Private ||sarad 3 I 0.02 (Acre )| 0.0080939)
|Vi||age: Bandala |
30 |[1390 ||Private ||sarad 2 | 0.0099999 (Acre))|| 0.0040469)|
31 1391 ||Private ||Chaka | 0.0400001 (Acre )| 0.0161878]
|Vi||age: Kotsahi |
32 ||I568 ||Private ||chaka I 0.056 (Acre )| 0.0226629)|
33 577 ||Private ||chaka I 0.02 (Acre )| 0.0080939)
[3 ll643 |[Private |[Sarad 2 I 0.093 (Acre )| 0.0376366]
|35 |l645 ||Private ||sarad 3 | 0.0099999 (Acre))|| 0.0040469)|
36 |l647 ||Private ||sarad 3 | 0.0099999 (Acre)| 0.0040469)
[37 l648 |[Private |[Sarad 3 | 0.0154 (Acre )| 0.0062323)]
|38 ||l709 ||Private ||chaka I 0.034 (Acre )| 0.0137596|
|39 ||921 ||Private ||Gharabari || 0.22 (Acre )|| 0.0890328|
[40 |lo28 |[Private [[Chaka I 0.03 (Acre )| 0.0121408]
|Vi||age: Kahneipur |
l41 ||1157 ||Private ||sarad 1 | 0.0400001 (Acre )| 0.0161878]
42 ||l1158 ||Private ||sarad 1 | 0.0299999 (Acre )| 0.0121408|
43 |l1168 ||Private ||sarad 1 | 0.0099999 (Acre))|| 0.0040469)|
44 1169 ||Private ||sarad 1 [ 0.0299999 (Acre))| 0.0121408|
|45 |[1476 ||Private ||sarad 1 [ 0.22 (Acre)|| 0.0890328)|
l46 |[1532 ||Private ||sarad 1 | 0.0299999 (Acre))|| 0.0121408|
la7 ||1535 ||Private ||sarad 1 I 0.02 (Acre)|| 0.0080939)
|48 ||1536 ||Government  |[Road [ 0.0099999 (Acre))|| 0.0040469)|
l49 |[1543 ||Private ||sarad 1 I 0.02 (Acre )| 0.0080939)|
|50 ||1558 ||Private ||Gharabari [ 0.0099999 (Acre))| 0.0040469)|
|51 ||1559 ||Private ||Gharabari [ 0.01 (Acre )| 0.0040469)|
|52 |l1561 |lcovernment  ||Gochara I 0.02 (Acre )| 0.0080939)|
|53 |l1576 ||Private ||sarad 1 | 0.0299999 (Acre))|| 0.0121408|
|54 171 ||Private ||sarad 1 I 0.07 (Acre )| 0.0283286|
|55 |[1744 ||Private ||sarad 1 I 0.02 (Acre )| 0.0080939)|
|56 |[1746 ||Private ||sarad 3 | 0.0099999 (Acre))|| 0.0040469)|

|57 ||[2549 ||Private ||Gharabari || 0.0430001 (Acre))|| 0.0174019)|
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[58 [[2550 [Private [[Sarad 1 [ 0.07 (Acre )| 0.0283286)
|59 ||2551 ||Private ||sarad 1 I 0.02 (Acre )| 0.0080939)|
[60 |[2560 |[Private |Bagayatz || 0.0800001 (Acre))| 0.0323756]
[61 |[2561 |[Private [valasayaz || 0.11 (Acre )| 0.0445164]
l62 ||o4 ||Private ||sarad 2 || 0.1399999 (Acre))|| 0.0566572)|
|Village: Kochilanuagaon |
[63 |[1007 |[Private |[Sarad 3 [ 0.2400001 (Acre)]| 0.0971267]
|64 ||1008/1110 ||Government  |[Pani Mahara || 0.1399999 (Acre )|| 0.0566572|
[65 |[1008/1168 |[Private |[Biali [ 0.2999992 (Acre)]| 0.1214083)]
[66 |[1008/1708 |[Private |[Biali [ 0.2299999 (Acre)]| 0.0930797
l67 ||[1009 ||Private ||sarad 3 || 0.2400001 (Acre))|| 0.0971267|
[68 |[1009/1139 |[Private |[Sarad 3 [ 0.0499999 (Acre )| 0.0202347]
l69 |l1010 ||Private ||sarad 3 || 0.1199999 (Acre))|| 0.0485633)|
[70 |l1011 ||Private ||sarad 3 | 0.1199999 (Acre )| 0.0485633|
[71 ||1034 ||Government  |[Mahara | 0.1199999 (Acre )| 0.0485633|
[72 ||[1035 ||Private ||sarad 2 I 0.34 (Acre )| 0.1375961]|
|73 ||1037 ||Government ||Patita || 0.03 (Acre )|| 0.0121408|
[74 |[o95 |[Private |[Sarad 3 [ 02799989 (Acre )| 0.1133144]
|75 |96 ||Private ||sarad 3 || 0.4500012 (Acre))|| 0.1821125|
76 ||l097 ||Private ||sarad 3 | 0.3700001 (Acre)| 0.1497369)
[77 |[o98/1684 |[Private |[Sarad 3 I 0.08 (Acre )| 0.0323756]
|Vi||age: Raghunathprasad |
|78 ||285 ||Private ||sarad 3 I 0.09 (Acre )| 0.0364225|
[79 ||286 ||Government  |[Pani mahara ||  0.4599989 (Acre )|| 0.1861594]
80 ||292 |lcovernment  |{sarad 3 I 0.43 (Acre )| 0.1740186|
81 ||307 ||Private ||sarad 3 | 0.3199994 (Acre )| 0.1295022|
[82 313 |[Private |[Sarad 3 [ 01000001 (Acre )| 0.0404695]
83 322 |lcovernment  |[Mahara I 0.11 (Acre )| 0.0445164|
84 |l413/826 ||Private ||sarad 3 | 0.3700001 (Acre)| 0.1497369)
85 ||l420/857 ||Private ||sarad 3 | 0.0299999 (Acre )| 0.0121408|
|Vi||age: Bagadhara |
86 |38 ||Private ||Gharabari || 0.6799994 (Acre))| 0.2751922]
|Vi||age: Mangarajpur |
87 |13 ||Private ||sarad 2 | 0.0099999 (Acre))|| 0.0040469)|
|88 ||14 ||Government ||Patita || 0.07 (Acre )|| 0.0283286|
89 |16 ||Private ||sarad 3 [ 0.07 (Acre)| 0.0283286|
90 ||169 ||Private ||sarad 2 | 0.0175001 (Acre))|| 0.0070822)|
|91 ||198 ||Government ||Pani nala || 0.0099999 (Acre )|| 0.0040469|
|92 |EX) ||Private ||sarad 3 [ 0.01 (Acre )| 0.0040469)|
|93 ||206 ||Private ||sarad 3 | 0.0099999 (Acre))|| 0.0040469)|
|94 |21 ||Private ||sarad 3 | 0.0950001 (Acre))|| 0.038446|
|95 ||22 ||Private ||sarad 3 || 0.0040001 (Acre))|| 0.0016188|
|96 ||34 ||Private ||sarad 3 I 0.02 (Acre )| 0.0080939)|
|97 ||35 ||Private ||sarad 3 | 0.0299999 (Acre))|| 0.0121408|
|98 |6 ||Private ||sarad 2 I 0.02 (Acre )| 0.0080939)|
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[o9 [l690 [Private [[Sarad 2 [ 0.1500001 (Acre)]| 0.0607042]
[100 ||750 ||Private ||sarad 3 || 0.6699993 (Acre))|| 0.2711453|
[l01  |ss3 |[Private |[Sarad 3 [ 0.1000001 (Acre)]| 0.0404695)]
|Village: Mahisalanda |
202 |l614 ||Private ||sarad 2 | 0.0600001 (Acre )| 0.0242817|
[103 |23 |[Private |[Sarad 2 [ 0.03 (Acre )| 0.0121408]
[104 |24 |[Private |[Sarad 2 [ 0.0600001 (Acre)]| 0.0242817]
105 |l629/1095 ||Private ||sarad 2 I 0.02 (Acre )| 0.0080939)|
[106  |g71 |[Private |[Sarad 2 [ 0.0099999 (Acre)]| 0.0040469)]
|Village: Banto |
107 ||94 ||Private ||sarad 2 I 0.055 (Acre )| 0.0222582|
|Vi||age: Brahampur |
108 |l620 ||Private ||sarad 1 || 0.0499999 (Acre))|| 0.0202347|
109 |l655 ||Private ||Gharabari I 0.07 (Acre )| 0.0283286|
[110 |l677 ||Government  |[Rasta | 0.4000005 (Acre )| 0.1618778|
111 ||744 ||Private ||sarad 2 || 0.0600001 (Acre))|| 0.0242817|
112 ||745 ||Private ||sarad 2 | 0.0400001 (Acre )| 0.0161878]
113 |[7e3 |[Private |[Sarad 2 [ 0.0099999 (Acre )| 0.0040469)]
| Totall| 4,980938|

[F. No. NHAI/CRRR-I1/GP-Tangi/LA/3a/3A]

SHAIKH AMINKHAN, Director
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